FORM A

PUBLIC ANNOUNCEMENT
[Under regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF CLICKONTRIP INDIA PRIVATE

LIMITED
RELEVANT PARTICULARS
1| Name of The Corporate Debtor Clickontrip India PrivateLimited
2 | Date of Incorporation of Corporate Debtor 18/05/2009
3 | Authority under which Corporate  Debtor is Registrar of Companies (ROC),
Incorporated / Registered N.C.T. of New Delhi and Haryana
4 | Corporate Identity Number / Limited Liability | U63040DL2009PTC190366
Identification Number of Corporate Debtor
5 | Address of The Registered Office And Principal | Shop No. 3644/2, F/F, Maruti
Office (If Any) of Corporate Debtor Market, GaliLohe Wali, Chawari
Bazar, Delhi 110006
6 |Insolvency Commencement Date in respect of | 25-07-2023
Corporate Debtor (Order received on 25-07-2023)
7 | Estimated Date Of Closure of Insolvency Resolution | 21-01-2024
Process
8 | Name and Registration Number of the Insolvency | Bhim Sain Goyal
Professional  acting as  Interim  Resolution
Professional IBBI/IPA-002/IP-N00726/2018-
2019/12216
9 | Address And E-Mail of The Interim Resolution | 109-B, Pocket-F, Mayur Vihar-II,
Professional, as Registered with the Board Delhi - 110091
bsgoyall @gmail.com
10 | Address and E-Mail to be used for Correspondence | M-215, Rear Ground Floor,

with the Interim Resolution Professional, if different
from those given at S.No.9.

Greater Kailash-II, New Delhi-
110048

cirpclickontrip@gmail.com

11

Last Date For Submission of Claims

08-08-2023

Classes of Creditors, if any, under Clause (b) of Sub-
Section (6A) of Section 21, ascertained by the

NA




Interim Resolution Professional

13 | Names of Insolvency Professionals identified to act | NA
as Authorised Representative of Creditors in a Class
(Three names for each class)

14 | (a) Relevant Forms and NA
(b) Details of Authorized Representatives
are available at:

Notice is hereby given that the National Company Law Tribunal, New DelhiBench. has
ordered the commencement of a corporate insolvency resolution process of the Clickontrip
India Private Limitedvide order dated 25/07/2023, in Company Petition No. [B-
786/PB/2022.

The creditors of Clickontrip India Private Limited are hereby called upon to submit their
claims with proof on or before 08/08/2023 to the interim resolution professional at the
address mentioned against entry No. 10 only.

The Financial Creditors shall submit their proof of claims by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means. The
proof of claims is to be submitted by way of the following specified forms along with
documentary proof in support of their claims.

Form B- for claims by Operational Creditors (except Workmen and employees),

Form C- for Claims by Financial Creditors,

Form D- for Claims by a workman and employee,

Form E- for Claims by authorized Representative of workmen and employees,

Form-F- for Claims by creditors other than financial creditors and operational creditors.

In order to get the copy of form, you may download the above mentioned forms from the
website www.ibbi.gov.in as prescribed under Insolvency and Bankruptcy Board of India
(Insolvency Resolution process for corporate persons) Regulation, 2016.

Submission of false or misleading proofs of claim shall attract penalties. All claimants are
advised to invariably mention their PAN, email id and phone number in the claim forms.

9

Date:26/07/2023 (Bhim Sain Goyal) P
Place: New Delhi Interim Resolution Professional

Regn. No. IBBI/IPA002/IPN000726/2018-19/12216
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FINANCIAL EXPRESS

— BEFORE DEBTS RECOVERY TRIBUNAL, LUCKNOW |
(Area of Jurisdiction - Part of Uttar Pradesh)
600/1, University Road, Near Hanuman Setu Temple, Lucknow-226007
DRC No.57/2022
NOTICE UNDER RULE -2 OF SECOND SCHEDULE TO THE INCOME TAXACT, 1961 READ
WITH SECTION-29 OF RDDB & FIACT, 1993
CANARA BANK
VERSUS

M/s TOMAR FURNITURE AND ANOTHER
1. M/s Tomar Furniture through its proprietor Abdul Wahid, R/o-Near Dr. Chauhan
Shop, Main Gejha Road, Bhangel Noida-District-Gautam Budh Nagar
2. Abdul Wahid S/o Zaffer Ali,

R/0A-23, Jeetram Colony, Bhangel, Begumpura, Noida, District-Gautam Budh Nagar
1. This is to notify that a sum of Rs. 21,72,441.48 (Rupees Twenty One Lac Seventy

Two Thousand Four Hundred Forty One and Paise Forty Eight Only) together with

pendent elite and future interest @9% per annum w.e.f date of filing i.e. 15.03.2021 till

full realization is made from the defendants together with cost.
2. You are hereby directed to pay the sum within 15 days of the receipt of the Notice,
failing which the recovery shall be made in accordance with the Recovery of Debts to
Bank and Financial institution Act, 1993.
3. You are hereby ordered to declare on Affidavit the Particulars of assets on or before
06.09.2023.
4. Youare hereby ordered to appear before the undersigned on 06.09.2023.
5. Inaddition to the sum aforesaid you will also be liable the Following:-
Details of Cost:

1. ApplicationFees— Rs.24,000/-
2. Advocate Fees Rs. Not claimed
3. Publicationof Notices ~ Rs.Notclaimed
4. Miscellaneous Rs. Not claimed
5. Clerkage Rs. Not claimed
o= Givenundermy Hand And Seal at Lucknow this day of 25, May, 2023.
. 2 Recovery Officer-1

|

FORM &
PUBLIC ANNOUNCEMENT
[Undser regudation & of the Insalvency and Bankruptcy Board of India (Insoivency Resalulion
Pracass far Corporate Persons) Reguiations, 2016]
FOR THE ATTENTION OF THE CREDITORS OF CLICKONTRIP INDIA PRIVATE LIMITED
IR ___ RELEVANT PARTICULARS . |
1 |Name of The Corporate Debior Clickontrip India Privete Limited |
£ |Date of Incorporation of Coparate Deblor 18052004
'3 | Authonty under which Comporate Deblor 5 Registrar of Companies (ROC), N.CTof |
| Incorporated | Registared ‘MNaw Dalhi and Haryana
4 | Carporata Tdentity Nurmber / Lirmited Liabiety | UG30400L2008PTC 190366
| Menlificabion Number of Corporate Deblor it il
& |Address of The Registered Cffica And Shop Mo, 364402, FiF, Maruti Mariget, Gal
Principal Offce [If Ary) of Comporate Deblor | Lohe Wali, Chawari Bazar, Delhi 110006
/6 |Insclvency Commencement Date in respect | 25-07-2023 [Order recefved on 25-07-2023)|
_|of Corporate Deblor oo
T |Estimaled Date Of Clasure of Insclvency
___|Resoltion Process
& |Mame and Registration Numkbser of the
Insoivency Professional acting as Interim
| Rasalulion Prafessional |
8 | Address And E-Mai of The Interim Rasclubion  108-B, Pockat-F, Maur \ikar-1|, Dalal - 190081
| Professional, &s Registered with the Board | begoyal1g@gmail.com . B |
10 Akdress and E-Mail to be usad for M-215, Rear Ground Floor, Greater Kailesh-
| Cowrespondence with the Interim Resolution [, New Delhi-110043
Professional, if difierent from those given at
|S.MHo5. | cirpclickentrpgEgmail.cam
11| Last Dale For Submession of Claims | DB-08-2023
13| Classas of Cradilors, if any, under Clausa (b)) NA
of Sub-Sechion [GA) of Seckon 21, asceramned
|y the Interim Resolution Professional
13| Names of inzolvency Professionals identfied  NA
toacl as Aulhonsed Represenative of
Cradilors in a Class
(Three names for each class) |
14/{a) Relevant Forms and NA
i) Details of Authorized Representatives are
_|avallableat: B
Molice i hersby given that the Nationa! Company Law Tibunal, New Delhi Bench, has ardared the
commencement of 8 comorate ingalvency resolution process of the Clickontrip India Private
Limited vida arder dated 250772023, in Company Petition Mo, 1B-786/PR/2022
The creditors of Clickonlnp India Privaba Limdad ana henaby calad upan o submil their clames with
praof on ar before DETE2023 8o the Inerim resolution prolessional al the addness menlicred aganst
eniry Mo, 1lenly
The Financial Creditars shall submid iheir proof of daims by elsctronic maeans anly. Al ather creditors may
submit the claims wilh prood in person, by post ar by alectronic maans. The praod af claims = b0 ba
suibrmithesd by weay of the fodeadrg specified fams along with docurmentany prool insu pooet of ther dairms.
Fonm B-for claims by Oparational Creditors (except Warkmen and empioyees)
Form C-for Claims by Financial Creditors,
Form D- for Claims by a workman and emplayee,
Form E-for Claims by authonzed Representalive ol warkmen and amployess,
FronmeF- far Claims by creditors olher than financial credtors and cpesational creditors,
In crder to get the copy of form, you may downlosd the above menfioned foems from the websile
veww.ibbigowin as prescribad undear Inschvancy and Bankruptcy Board of India (Insolency
Fespiulion process lar comporals persans) Regulation, 2018
Submission of false or mesleading pracfs of clzim shad atract penafies. A daimants are advised o
irvariaghly rmention their PAN, email id and phone numberin the claim forms.,
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'Bhim Sain Goyal IBBITPA-O0Z/P-
MOOT26,2018-201912215

(Bhim Sam Goyal)
Datec 2600702023 Inerim Resakilion Pralessional
Place: kew Dehi Regn. Mo, [BENPADIZIPMICOT 2603018-13112215

SANGAL PAPERS LIMITED (CIN- L21015UP1980PLC005138)

REGD. OFFICE: VILL BHAINSA, 22KM STONE, MEERUT- MAWANMA RDAD,
MAWANA, UP-250 401, PHONE: 01233-271515, 271137,
e-mail: sangalinvestors1380@gmail.com, website: www.sangalpapers.com

AND OTHER INFORMATION

Pursuant to General Circular Mos, 1472020, 1772020, 20/2020,
02/2021, 19/2021, 21/2021 and 02/2022 dated April 8, 2020, April
13, 2020, May 5, 2020, lanuary 13, 2021, December 08, 2021,
December 14, 2021 and May 05, 2022 respectively issued by the
Ministry of Corporate Affairs ('MCA") {collectively referred to as '"MCA
Circulars’) and Circular Nos. SEBL/HO/CFDY CMD1/CIR/PS2020/75,
SEBI/HO/CFD/CMD2/CIR/P/2021/11 and SEBIf HODDHS/P/ CIR/
2022/0062 dated May 12, 2020, January 15, 2021 and May 13,2022,
General Circular No. 10/2022 and General Circular Mo, 11/2022,
dated 28.12.2022 respectively issued by the Securities and Exchange
Board of India {collectively referred to as "SEBI Circulars'), holding of
the Annual General Meeting {"AGM") through WC/OAVM, without the
physical presence of the Members, is permitted.In compliance with
the provisions of the Companies Act, 2013 ({'the Act'), SEBI {Listing
Obligations and Disclosure Requirements) Regulations, 2015, as
amended ('the Listing Regulations'), MCA Circulars and SEBI
Circulars, the upcoming 43rd AGM of the Company will be held on
Thursday, 24" Day of August, 2023 Hence members can join and
participate in the AGM through WC/OAVM facility only.

Pursuant to the aforesaid MCA Circulars and SEBI Circular, the Notice
of 43™AGM along with the Annual Report for FY 2022-2023 will be sent
through electronic mode only, to those Members whose E=mail
addresses are registered with the Company/Registrar and Share
Transfer Agent ("RTA") or with Depository Participant ("DP7)/
Depositary. The Company is also providing e-voting during the AGM
and remote e-voting Facility to all its Members similar to earlier
practices,

If your email address is already registered with the Company/RTA or
DP/Depository, Notice of AGM along with annual report for FY 2022-
2023 and login details for e-voting shall be sent to your registerad
email address. In case you have not registered your email address
with the Company/RTA ar DP/ Depository, please follow below
instructions to register your email address for obtaining notice,
annual report for FY 2022-2023 and login details for e-voting.
Registration/updation of e-mail addresses & bank account
details:

Physical
Holding

l-lulil B4

Send a request to RTA of the Company [.e. MAS Sarvices
Limited at T-34, 2nd Floor, Okhla Industrial Area Phase -
[I, New Dealhi - 110020 in duly filled Foarm No. ISR-1,
which can be downloaded from the website of the
Ccompany at www.sangaipapers. com under Investor
tab > Financial as well as RTA's website i.e.
www.masserv.com under download tab. You can also
send the Form No. ISR-1 with digital signature to RTA's
email id investor@masserv.com under copy marked to
company at sangalinvestors19B0@&@gmall.com

Please contact your DP and register your email address
and bank account details as per the process advised by DP.

Demat
Hnlrﬁng_

E=voting Information:

The Company will provide its shareholders facility of remote e-voting
through electronic voting services arranged by NSDL. Electronic
voting shall also be made available to the shareholders participating in
the AGM. Details regarding the same will be provided in the Motice of
the AGM and will also be made available an the Company's website
ViZz, www, sangalpapers. com

The Motice of AGM and Annual Report for FY 2022-2023 will also be
available on Company's website www.sangalpapers.com and website
of BSE Limited at www.bseindia.com. Members attending the meeting
through VC/ OAVM shall be counted for the purpose of Quorum under
Section 103 of the Companies aAct, 201 3.

In case of any query, the Members may contact or write to RTA at
address & E-mail ID as mentioned above under copy marked to the

Company. For Sangal Papers Limited
5d/-

{Anant Vats)
Company Secretary

Place : Mawana
Date : 26" July 2023

“"IMPORTANT"™

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
Nnecessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.
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E firtgity SyndicateBank
ASSET RECOVERY MANAGEMENT (ARM) Il BRANCH, A-2T, IST FLOOR, HAUZ KHAS, NEW DELHI-110016. Email : cb3038@canarabank.com
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11 05011’ E-AUCTION SALE OF PROPERTIES on 28-08-2023

Last date of EMD : 25-08-2023

E-AUCTION SALE NOTICE

Naotice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (3) that the below described movable / immovable property mortgagedhypothecated charged to the Secured
Creditor, the possession of which has been taken by the Authorised Officer of the Canara Bank., will be sold on “As is where is”, "As is whatis”, and "Whatever there is" basis on 28-08-2023 from 12: 30 PM
to 01.30 PM through E-Auction under the Securitisation and Reconstruction of Financial Assets and Enforcement of Secunty Interest Act, 2002 read with Rule 8(6) of the Security Interest (Enforcement) Rules,
2002
For detailed terms and conditions of the sale please refer the link "E-Auction” provided in M/s Canbank Computer Services Ltd., J P ROYALE, 1st Floor, # 218, 2nd Main, Sampige Road, (Near 14th Cross)
Malleswaram, BANGALORE- 560003 - website - hitps:ffindianbankseauction.com Contact person Mr Pratap Kanjilal / Mr. D.D. Pakhare - MOB: 9832952602/8898418010/9480691777 Land Line 080-
23469665 emall: cesleauction@gmail.com or eauctioniecsl.co.in or Canara Bank s website www.canarabank.com
EMD amount of 10% of the Reserve Price is to be deposited by way of Demand draft in favour of Authonzed Officer, Canara Bank, or shall be deposited through RTGS/NEFT/Fund Transfer to credit of A/C
Name-5L OLRTGS NEFT PMTENS 0, Alc No 209272434 IFSC Code: CNRBO0003038 on or before 25-08-2023 upto 05:00 P.M.

Faridabad, Haryana
Sh Ankush Gupta S/o Sh, Mool Chand Gupta, H, Mo: 468-F, Seclor-17, Fandabad,
Haryana

Dist. Palwalin the unit of JKAK Industries Pwi. Ltd.
[Physical Possession)

a. Reserve Price |Rs) Tlmprnpnrly can
; i inspected,
Sr. Borrower / Guarantors / Mortgagor Details of movable / immovable property Total Dues b.EMDRs) e
No. Name & Address and status of possession ¢. Incremental Bid (Rs} | 50 cintmant with
d. Date of E-Auction Authorized Officer

1 | WS Jassi & Co, Proprigtorship Firm Through its Proprietor Mr Jasinder Singh, C-B, MIG | Industrial property at Plot no 149, Block-C, Mahavir | Rs. 69,41,475.39 (Rs. Sixty Nine | a. 27,20,000/- between 11.00 A.M,
DDA Flals, Goal View Apartment, Sakat, New Delhi - 110017 Also at: WS Jassi & Co., Through | Hanuman Udyog Park, Village Hasanpur Mussorle, | Lakhs Forly One Thousand Four b. 2,72,000/- to 4.00 P.M.
its Progriator Mr Jasinder Singh, Indusirial Property at Plot no 149, Block - C, MahavirHanuman | Dhundeheda Tehsil Khekra, District Baghpat in the | Hurdred Sevenly Five and Paisa . 50.000.00
Udyog Park, Villge— Hasanpur Mussonse, Dundahera, Tehsil—Khekra, Distt—Baghpat (UF) name of Mr, Jasinder Singh, having area of 200,00 5q | Thirly nine only} as on 31-08-2019( . ' "~
Mr Jasinder Singh Slo Late Shri Kuldip Singh, C-8, MIG DDA Flats, Goal \iew Apartment, | mr. Bounded as * North - Road, South - Other's Property, | plus further interest thereon and d. 28.08.2023
Saket, New Delhi - 110017 Also at; Mr Jasinder Singh S/o Late Shri Kuldip Singh, Industna | Eagt @ Plal No. 150, West - Property of M's Mahavir | gther expenses
Property at Fiot no 148, Block - C, Mahavir Hanuman Udyog Paric, Village - Hasanpur Mussorie, | Hanuman -

Dl.l'ﬂ-dahem. TE-'hEd ‘- ﬁ.h&kfa-. E'ISJ.'l g Baghpﬂl [UP:'. .IHLIH I_ﬂt: M' Jlsmd..' Ellngl'l EI'-D Lﬂﬂ Shﬂ- 1TM mem.rlr is vacant Plﬂt a“d under FﬂEEESEim nl’
Kuldip Singh, Residental Apariment Bearing Mo. T 307 [Ground Floor) Beverly Homes, Farus bank)

City, Phase - [, Sector - 89, Faridabad - 121007 Haryana

Mrs Gursharan Kaur Wia Mr. Jasinder Singh, C-8, MIG DDA Flats, Goal View Spartrment,

Saket, Mew Delhi- 110017

2 | Mis N K Knitwear (Borrower] (Partnership Firm), X/88 Raghubarpura No. 1 Cosmo | Property bearing no A 19 [old no 335) Ram Magar | Rs. 1,96,96,650.62 (Rupees One | a. 125,00,000/- between 11.00 A M.
Club, Ram Nagar Balwant Marg, Opp Primary School, Gandhi Magar Diethi-110031 extension near Lakshmi Narayan Mandir Krishna|Crore Ninty Six Lakh Ninty Six | b, 12,50,000/- to 4.00 P.M.
Mr. Narendra Kumar Verma (Partner) Sio Mr. Fateh Chand Verma, Rio C-269 Vivek | Nagar village Khureji Khas lllaga Shahdara Delhi | Thousand Six Hundred Fifty and | - 4 o5 000/

Vihar East Delhi Dedhi— 110085 110051 admeasuring 140 sq yards in the name of Mr. | Sixty Two Paise only) as on d1 23 015 323
; - : Nitin Verma 30,06.2020 plus further interest | ¥+ &9-Y0.

Mrs. Sunita Verma (Partner) Wio Mr. Narendra Kumar Verma, R/o C-268 Vivek Vihar .

East Dalhi, Delhi— 110085 (Property is in physical possession of bank) thereon f“:'mth':”-{'c; 2020 :l::‘g with

Mr. Mitin Yerma (Guarantor) Sio Mr. Marendra Kumar Yerma Fio C-269 Vivek Vihar el b i

East Dethi, Dethi- 110085 & Property Mo 19-A Old Mo. 335, Ram Nagar Extension, Village

Khureji Khas, llaga Shahdra Delhi 110051

3 | WS Jyoti Trading, Shop No 1 KH No 84023 Plot No 1349, Gall MoS 1 B Block Baba | Khasra NO 94723, Plat NO 1, Block-B,Baba Colony, | Rs. 1,02,78,716.62 as on 27.02.2022 | a. 67,00,000/- betwean 11,00 AM.
Colony, Burari Mew Dethi- 110084 Burari-110084 plus further interest thereon from f 1 g 70 000y to 4.00 P,
Shri Manmohan Kumar, Rio- Khasra No. B76/2, Srd Floor, Flat No.d, cross Road, | 1. Ground Fleor Shops, store, stairs on land area of | 28022022 along with expenses, 1
Burari, New Delhi-110084 72.00q Yards and other charges, etc ¢. 1,00,000/-

Smt. Jyoti Wio Mr. Manmohan Kumar, Rio- Khasra No. 876/2, 3rd Floor, Flat No.4, 2. Middle F'nﬂ!nn mmpr!s_mg of ground floor hall about d. 28.08.2023
cross Road, Burari, New Delhi-110084 A ¥ Wihu 10011 g e st .

3. Ground floor rear side portion used as Chakki

measuring 76 S5q vards and first floor rear side

residential portion above chakki measuring 78 Sq

yards without roof rights, Total area 3006 5g. Feet. Built

Up Area 3006 sq ft.

(Symbolic possession)

4 | 1. Wis Rameshwari Organic Farming, R/O; Vilage Bayana Post Dashna, Dist: | Flat No B 116 1st Floor Block E Dronagiri Plot No GH | Rs. 64,56,495.04 as on 15-07-2020 | a. 59,50,000/- between 11.00 AM.
Ghagziabad - 201012 111 Sector 11 Vasundhara Ghaziabad Up, In The Name | plus further interest there on from 16- | b 5 95 000/- to 4.00 P.M.

2. Mr. Ramesh Chandra Mishra S/o Late Sri Chintamani Mishra, Prop. & Guarantor | of Sh Ramesh Chandra Mishra Admeasuring 92.13 Sq | 07-2020 and other expenses along | 1,00,000/-
Of M/S Rameshwarl Organic Farming, R/0: B 116, Block E, 1stFloor, PlotNo GH 1/1, | Mtrs _ il ez, i e A | o Gl
Dronagin Apartment, Sector 11, Vasundhara, Ghaziabad, UP (in Symbolic Possession of The Branch) TE
5 | Mis Shree Ram Enterprises Prop: Mr. Shobhit Bhardwaj S/o Rajesh Kumar | All that part and parcel of land and building [ Rs. 78,46,904.46 55 on 31.01.2022 | &, 62.00 Lakhs | between 11.00 AM.
Sharma, || House No: 240 Nehru Nagar, Ghaziabad-201001 constructed on plot No: 240 admeasuring 67.70 sq. | plus ﬂ;rther igtea&;;aa;; at IEDI:I"EElJlE b. 6.20 Lakh to 4.00 PM.
; mtr. situated at Block-H (GMP), Mehru MNagar, |rale from O1.UL, along  wil
Mr. Shﬂbhltl Bhardwa] S/o Rajesh Kumar Sharma, |ll House No: 240 Nehru Ghaziabad, owned by Mr. Rajesh Kumar Sharma and | ##penses  other charges, etc c. 1,00,000/-
Nagar, Ghaziabad-201001 - | Mrs. Ramwati Shamma d. 28.08.2023
Er. Rajesh kumar Shnnnaisfu Late Shree Ram Sharma, Il House Na: 240 (DM order for Physical possession received)
ehru Nagar, Ghazulihad-ﬂﬂ DLI:I"I : *Sale of the above mentioned property will be subject
Mrs. Ramwati Devi Wio Shri Rajesh Kumar Sharma, Rio |Il House No: 240 | 19 the outcome of the SA 41312021 at Hon'ble DRT
Nehru Nagar, Ghaziabad-201001 Lucknow.

6 | M/s Shree Mahabir Infrastructure, 21, Jain Nagar, Near Panchwati colony, GT | Residential House admeasuring area 167.22 sq | Rs. 2,56,35,052.12 (Rs Two Crore | @. 85.00 Lakhs | between 11.00 AM.
Road, Ghaziabad-201001 mirs being part of plot no: 19 & 20 in Khasra no: 21 | Fifty Six Lakh Thirty Five |p 8.50 Lakh to 4.00 P.M.
Mr. Jitender Kumar (Proprietor) Sfo Mr. Nain Singh, 21, Jain Magar, Near | M & 22 M, situated at Kot Mohalla Jain, Village | Thousand Fifty Two Rupees and c. 1.00.000/-

Panchwali colony GT Road, Ghaziabad-201001 Mahama Sarai, Pargana Loni, Tehsil & Dist |Paisa Twelve only) as on)™ %
Mr. Shiv Ratan Singh Raghav Sio Mr. Shiv Das Singh, House No.63, G- Block, | Ghaziabad, Bounded as - East - 22 feet rasta, West - | 31.01.2021 plus further interest d. 28.08.2023
Sector-9, Thana Vijay Nagar, Ghaziabad-201009 Also at: Mr. Shiv Ratan Singh | Piot no 18, Nort - 30 feet wide road, South: Vacant f thereon f’ﬂmh'i"-%?-?ﬂ?’ﬂ'mﬂ with
Raghav, Flat No TF-2, PlotNo. 45,46, Panchwati Kapda Mill, Ghaziabad-201001 | PloL ; : B iy e
(DM Orders for taking physical possession
received)
Land and Building being part of plot no-21 a. 122.00 Lakhs
admeasuring area 145.94 sq mtr, Khasra no-21 M b. 12.20 Lakh
and 22 M, Jain Nagar, Village Mahama Sarai at Koat F
Goan,Pargana Loni, Ghaziabad. Bounded as : East c. 1,00,000/-
- Plot Mo, 22, West - 22 fiest wide road, North - 30 feet d. 28.08.2023
wide road, South - Plotno. 48
(DM Orders for taking physical possession
received)

7 | 1. Ramash Chand, H.No. 289, KH No. 652 Kallupura Village Jatwara Nahru Magar Road Near | EMT of Part of Property Bearing No Il - E, 108, Out of | Rs 34,33,881.45 (Rs Thirly Four | a. 85,00,000/- between 11,00 AM.
Ghazabad Pullic School, Ghaziabad (UF) - 20100 Khasra No 682, Situated in Kallupura, Kureshi Market, | Lakhs Thirty Three  Thousand Eight | b, 8,50,000/- to 4.00 P.M.

2. Vinod Kumar S/o Sh Ramesh Chand, 219, JatwaraKaluPura Near Mabwara Ghaziabad UP | Nehru Nagar Road, Mear Maliwara Chowk, MC Limit, | Hundred Eighty One and Forty Five c. 1.00.000/-
guuﬂ-j 1 Kumar Garg, E 78 Patel Nagar EVC, Blak Bralsk Ghaziabad, (UP)- 201001 QTSR e e e ol e o SR At d. ErE 1.:|E 2023
- EBEWV FLUMar g, Hig EHET L aid ra d o = " h i 1 | : hl § 1 ' 1
4_ Vinod Kumar S/o Sh Ramesh Chand, Shop No. 108, Kureshi Market Maliwara, Ghaziabad DM CrEacmEniipd Inte SN PrOpRtY [Lrj,: ;-,-,E.I .:I;:: ﬁ%gﬁtq gapffﬁg E,,:-?;
ity axpenses, other chargas, atc.

8 |M/S JKAK Industries Pt Ltd., SCO0-32, MNew Vegetable Market, Sector-16, | Plant and Machinery lying at the KhewatiKhata No. |[Rs. 36,44,45,133.11 as on|a. 21,00,000/- between 11.00 A.M.
Faridabad, 3621392 Rect no, 55 Killa no: 17(8-0), 23(7-10), 24 (8-0), | 30.11.2022 plus further interest b. 2.10.000/- to 4.00 P.M.
Smt. Kamlesh Gupta Wio Sh. Mool Chand Gupta, House No: 468-P, Sector-17, | Khata No. 178/185,Rect No. 58 Killa No. 4(2-9) | thereon from 01.12.2022 and other | = ™ "™
Faridabad, Haryana Khewat/Khata No. 366/396 rect no 55, Killa no 18(7-13) | expenses c. 50,000/-

Shri Mool Chand Gupta Sfo Sh Banarasi Das Gupta, H, NO: 468-P, Sector-17, | Within revenue estate of MauzaKhirbi, tehsil Hodal, d. 28-08-2023

Intending bidders may contact SH.ABDHESH KUMAR, Mobile No.9930131310, Mr. Manish Kumar Lohia Mobile No. 9821096386 and SMT AKANSHA DP Mobile No 8826933887, Canara Bank, ARM I
Branch, E-mail id-cb3038@canarabank.com during office hours on any working day for other details and inspection of properties.

Date : 26-07-2023, Place : New Delhi

Authorised Officer, Canara Bank

DoRI dd

WA " 1 3T5RH

ASSET RECOVERY MANAGEMENT (ARM) Il BRANCH, A-27, IST FLOOR, HAUZ KHAS, NEW DELHI-110016. Email : cb3038@canarabank.com

A Government of India Undariaking

OEVIETV %111’ E-AUCTION SALE OF PROPERTIES on 14-08-2023

Last date of EMD : 11-08-2023

E-AUCTION SALE NOTICE

Motice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below descnbed movable / immovable property mortgaged/inypothecated charged to the Secured
Creditor, the possession of which has been taken by the Authorised Officer of the Canara Bank., will be sold on “As is where is”, “As is what is”, and “Whatever there is" basis on 14-08-2023 from 12;30 PM
to 01.30 PM through E-Auction under the Securitisation and Reconstruction of Financial Assets and Enforcement of Secunty Interest Act, 2002 read with Rule 8{6) of the Security Interest (Enforcement) Rules,
2002
Far detailed terms and conditions of the sale please refer the link "E-Auction” provided in M/s Canbank Computer Services Ltd., J P ROYALE, 1st Floor, # 218, 2nd Main, Sampige Road, (Near 14th Cross)
Malleswaram, BANGALORE- 560003 - website - hitps:fiindianbankseauction.com Contact person Mr Pratap Kanjilal / Mr. D.D. Pakhare - MOB: 9832952602/8898418010/9480691777 Land Line 080-
23469665 email: ccsleauction@gmail.com or eauction@ccsl.co.in or Canara Bank's website www.canarabank.com
EMD amount of 10% of the Reserve Price is 1o be deposited by way of Demand draft in favour of Authonzed Officer, Canara Bank, or shall be deposited through RTGS/NEFT/Fund Transfer to credit of A/C
Name-SLOLRTGS NEFT PMTENS 0, Aic No 209272434 IFSC Code: CNRBO003038 on or before 11-08-2023 upto 05:00 P.M.

Fandabad, Haryana-121002, Also at: Plot No. 1, Ram Nagar, Behind Rajdhani
Transport Near Bata Railway Station, Faridabad, Haryana, Also at: 1107-08. 11th
Floor, DLF Tower-B, Jasola Commercial Complex, New Dethi-110025 Also at:
First Floor, 566, Udyog Vihar, Gurugram

Mr Sanjay Kumar Aggarwal S/o Sh. Chandra Bhan Aggarwal, R/a H No. 272,
kapil Vihar Sector-46, Fandabad

Mr. Vinod Kumar S/o Sh. Abdesh Rai, Rio Flat No 382, First Floor, Secior-46,
fandabad

Mr. Amar Chand S/o Banarsi Dass, RioH . No. 153, Sector-164, Faridabad

Mrs. Shweta Aggarwal W/e Sh. Sanjay Aggarwal, Rio H. No. 272, kapil Vihar,
Sector-46, Faridabad

Mis Swastik Lifescience Pvt Ltd., Director: Mr. Sanjay Kumar Aggarwal,
108,11th Floor, Df- Tower-B, Jasola Commercial Complex, New Delhi-110025
Also at: B-31, Shop No. 6, Lower Ground Floor, Kalka New Delhi

Khasra/Gata No. 63, Village- Aechna Somna
Khair Road, Tehsil-Khair, District- Aligarh in the
name of M/S Swatik Life Science P Ltd.

2. All the part and parcel of the Land situated at
Khata Ne. 29 and Khasra No. 592 Village Nagola,
Anocop3ahar Road, Aligarh, Uttar Pradesh in the
name of M/s Swastik Life Science P Ltd.,
Bounded as : Morth - Arazi PF others firm, South -
Rest land of seller, East - Land of others measuring
64.4 meter, West - Rasta 12 feet

Fourteen Crore Ninety Six Lakhs
Sixty Seven Thousand Two
Hundred Fifty ome anly) as on
30,08, 2016 plus further interest rale
al applicable rate from 01.09.2016
along with expenses, other charges,
aic,

b. 22.12 Lakh
c. 50,000/~
d. 14-08-2023

a. 366.00 Lakhs
b. 56.60 Lakh

c. 50,000/

d. 14-08-2023

a.Reserve Price [Rs) | The property can
z F be inspected,
:r, Borrower [ Guarantors / Mortgagor Details of movable / immovable property Total Dues b.EMD(Rs) il
0. Name & Address and status of possession ¢. Incremental Bid (Rs] | agnointment with
d. Date of E-Auction Authorized Officer
1 | Mis Airon Steel Proprietor Mr.akhilesh Gupta, 320 Loha Mandi Ghaziabad, Residential House No. SC 335 Area 214.60 SQYD | Rs.3,86,92,125.88 as on 31.03 2023 | a. 234,00,000/- betwaen 11.00 AM.
Mrs. Jyoti Gupta Wio-mr. Akhilesh Gupta, R/o Sc 335 Block C Secior 16 Shastri, | situated at Block C, Sector 16, Shastri Magar | plus further interest rate at applicable | 23 40 000/- to 4.00 P.M.
Magar Ghaziabad Ghaziabad, Owned by Mrs. Jyoti Gupta Bounded by: |rate from 01.04.2023 along with c. 1.00.000/
Mrs. Akhilesh Gupta, Rlo- SC 335 Block C Sactor 16, Shastr Nagar Ghaziabad Easl: By Road, Wesl; House No. C 302, North : By Road, | expenses, cther charges, etc. gt
South: House C 334 d. 14-08-2023
(Symbolic Possession)
* Bale of the above mentioned property will be subject
to the outcome of the SA 417/2021 at Hon'ble DRT
Lucknow
2 | Mis Eco Polyfibres Pvt Ltd., Plot Mo 92, 12/6, Gurukul Industrial Area, Gali Mo-3, | 1. All the part and parcel of the Land situated at | Rs. 14,96,67,251 (Rupees|a. 221.20 Lakhs | between 11.00 AM.

to 4.00 P.M.

Intending bidders may contact SH. SANJAY DUTTA SHUKLA, Mobile No: 9015045010, SH. ABDHESH KUMAR, Mobile N0.9990131310 and SH. AKANSHA DP, Mobile No 9368970806, Canara Bank,
ARM Il Branch, E-mail id-cb3038@canarabank.com during office hours on any working day for other details and inspection of properties.

Date : 26-07-2023, Place : New Delhi

Authorised Officer, Canara Bank

New Delhi
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SANGAL PAPERS LIMITED (GIN- 121015UP1980PLC005138)

REGD. OFFICE: VILL BHAINSA, 22KM STONE, MEERUT- MAWANA ROAD,
MAWANA, UP-250 401, PHONE: 01233-271515, 271137,
e-mail: sangalinvestors1380@gmail.com, website: www_ sangalpapers.com

NOTICE TO THE MEMBERS FOR UPDATE OF E-MAIL ADDRESS
AND OTHER INFORMATION

Pursuant to General Circular MNos. 1472020, 17/2020, 2072020,
0272021, 19/2021, 21/2021 and 0272022 dated April 8, 2020, April
13, 2020, May 5, 2020, January 13, 2021, December 08, 2021,
December 14, 2021 and May 05, 2022 respectively issued by the
Ministry of Corporate Affairs ('MCA")Y (collectively referred to as "MCA
Circulars') and Circular Mos., SEBRL/HO/CFD; CMDL/CIRSP/ 202079,
SEBI/HO/CFD/CMD2/CIR/P/2021/11 and SEBI/ HODDHS/P/ CIR/
202270062 dated May 12, 2020, January 15, 2021 and May 13,2022,
General Circular Mo, 10/2022 and General Circular Mo, 1172022,
dated 28.12.2022 respectively issued by the Securities and Exchange
Board of India {cellectively referred to as 'SEBI Circulars'), holding of
the Annual General Meeting ("AGM') through VC/OAVM, without the
physical presence of the Members, is permitted.In compliance with
the provisions of the Companies Act, 2013 (‘the Act’), SEBI [Listing
Obligations and Disclosure Requirements) Regulations, 2015, as
amended ('the Listing Regulations'), MCA Circulars and SEBI
Circulars, the upcoming 43rd AGM of the Company will be held on
Thursday, 24" Day of August, 2023 Hence members can join and
participate in the AGM through VC/OAVM facility only.

Pursuant to the aforesaid MCA Circulars and SEBI Circular, the Notice
of 43"AGM along with the Annual Report for FY 2022-2023 will be sent
through electronic mode only, to those Members whose E-mail
addresses are registered with the Company/Registrar and Share
Transfer Agent ("RTA™ or with Depositary Participant {("DP™)/f
Depository. The Company is also providing e-voting during the AGHM
and remote e-vating facility to all its Members similar to earlier
practices.

If your email address is already registered with the Company/RTA or
DP/Depository, Notice of AGM along with annual report for FY 2022-
2023 and login details for e-voling shall be sent o your registered
email address. In case you have not registered your email address
with the Company/RTA or DPY Depository, please follow below
instructions to register your email address for obtaining notice,
annual report for FY 2022-2023 and login details for e-voting.
Registration/updation of e-mail addresses & bank account
details:

Physical | Send a request to BTA of the Company i.e. MAS Services
Holding | Limited at T-34, 2nd Floor, Okhla Industrial Area Phase -
II, New Delhi - 110020 in duly filled Form No. ISR-1,
which can be downloaded from the website of the
Company at www.sangalpapers.com under Investor
tab > Financial as well as HRTA's website i.e,
wiww.masserv.com under download tab. You can also
send the Form No. ISR-1 with digital signature to RTA's
email id investor@masserv.com under copy marked to
company at sangalinvestors1980@gmail.com

Demat
Holding

Please contact your DP and register your email address
and bank account details as per the process advised by DP.

E-voting Information:
The Company will provide its shareholders facility of remote e-voting
through electronic woting services arranged by NSDL. Electronic
voting shall also be made available to the shareholders participating in
the AGM. Details regarding the same will be provided in the Notice of
the AGM and will also be made available on the Company's website
VIZ. Wi, sangalpapers.com
The Motice of AGM and Annual Report for FY 2022-2023 will also be
available on Company's website www.sangalpapers.com and website
of BSE Limited at www.bseindla.com. Members attending the meeting
through VC/ OAVM shall be counted for the purpose of Quorum under
section 103 of the Companies Act, 2013,
In case of any guery, the Members may contact or write to RTA at
address & E-mail ID as mentioned above under copy marked to the
Company. For Sangal Papers Limited
5d/-
{Anant Vats)
Company Secretary

Place : Mawana
Date : 267 July 2023
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BLUE CLOUD SOFTECH SOLUTIONS LIMITED
Registered Office: 1-2-286, Domalguda, Hyderabad-500029, India
Corporate Identification Number (CIN): L72200TG1991PLC013135
Tel: 040-23326666 / 8019658999; Email: csbluecloudsoft@gmail.com; Website: www.bluecloudsoftech.com

Recommendations of the Committee of Independent Directors (“IDC”) of Blue Cloud Softech Solutions Limited (hereinafter referred to
as “Target Company”) in relation to the Open Offer (“Offer”) made by M/s. ITTB Software Private Limited, Mrs. Janaki Yarlagadda and Mr.
Janardhana Doranala Sarma (hereinafter collectively referred to as “Acquirers”), to the public shareholders of the Target Company under
Regulation 3(1) and 4 of Securities and Exchange Board of India (Substantial Acquisition of Shares and Takeovers) Regulations, 2011, as
amended (hereinafter referred to as “SEBI SAST Regulations”)

Date 26 July, 2023

Name of the Target Company Blue Cloud Softech Solutions Limited

This Offer is being made pursuant to Regulation 3(1) & 4 of the Securities and
Exchange Board of India (Substantial Acquisition of Shares and Takeovers) Regulations,
2011 and subsequent amendments thereto (“SEBI SAST Regulations”) for acquisition
of up to 3,51,00,600 Equity Shares of Rs. 2/- each at an Offer Price of Rs. 3/- per equity
share, payable in cash, aggregating to Rs. 10,53,01,800 (Rupees Ten Crores Fifty-Three
Lakhs One Thousand Eight Hundred Only) representing 100% of the existing issued,
subscribed, paid up and voting capital held by public shareholders.

M/s. ITTB Software Private Limited,
Mrs. Janaki Yarlagadda and

Details of the Offer pertaining to Target
Company

Name of the Acquirers
Mr. Janardhana Doranala Sarma

Name of the Manager to the Offer Finshore Management Services Limited

Mr. Narasimha Sarma Gundlamadugu - Chairman
Mr. Ram Prasad Ladi - Member
Mr. Ganapathi Raju Mani - Member

Members of the Committee of
Independent Directors (IDC)

IDC Member’s relationship with the Target
Company (Director, Equity Shares owned,
and other contract/relationship), if any.

All the members of the IDC are Directors of the Target Company and have no other
relationship with the Target Company.
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Trading in the Equity Shares/other
securities of the Target Company by IDC
Members

None of the IDC members have traded in the Equity Shares of the Target Company
during 12 months prior to the date of the Public Announcement of the Offer on
February 17, 2023 and till the date of this recommendation.

IDC Member’s relationship with the
Acquirers (Director, Equity Shares owned,
and other contract/relationship), if any.

None of the IDC members holds any contracts nor have any relationship with the
Acquirers.

None of the IDC members have traded in the equity shares of the acquirer i.e., M/s.
ITTB Software Private Limited. For rest of the acquirers, it is not applicable since they
are individuals.

Trading in the Equity Shares/other
securities of the Acquirer by IDC Members

Recommendation on Open Offer, as to
whether the Offer, is or is not, fair and
reasonable

Based on the review, IDC Members believe that the Offer is fair and reasonable and in
line with the SEBI SAST Regulations.

Disclosure of Voting Pattern of the
meeting in which the open offer proposal
was discussed

All the IDC members unanimously voted in favour of recommending the open offer
proposal.
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IDC Members have reviewed

a. Public Announcement (PA) dated February 17, 2023

b. Detailed Public Statement (DPS) published on February 24, 2023
c. Draft Letter of Offer (DLOF) dated March 02, 2023

d. SEBI observation letter dated July 17, 2023

e. Letter of Offer (LOF) dated July 20, 2023

Based on review of the above documents the members of the IDC are of the view
that the offer price is in line with the parameters prescribed by SEBI in the SEBI SAST

Summary of reasons for recommendation

Regulations.
Details of the Independent Advisors, if any | None
Any other matter to the highlighted None

To the best of our knowledge and belief, after making proper enquiry, the information contained or accompanying this statement is,
in all material respect, true and correct and not misleading, whether by omission of any information or otherwise, and includes all the
information required to be disclosed by the Target Company under the SEBI SAST Regulations.

For and on behalf of the Committee of Independent Directors of
Blue Cloud Softech Solutions Limited

Narasimha Sarma Gundlamadugu

Chairman of IDC

Place: Hyderabad, Telangana
Date: 26" July, 2023
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— PUBLIC NOTICE |

| Adv Renu Shrivastava behalf of my
client submitted that my client Smt
Reeta Malhotra W/o Shri Sanja
Malhotra R/o A-505, Designer Park Plo|
No. B-9/1A, Sector-62, Noida, UP Los}
Original Share Certificate Date(
17.06.2001 vide Certificate No. 093
Issued by Designers Park Sahkari Awaj
Smiti Ltd. in the name of Smt. Reetq
Malhotra W/o Shri Sanjay Malhotra ir
respect of Flat No. 505 Designers Par}
Sahkari Awas Smiti Ltd., Plot No
B-9/1A, Sector-62, Noida, UP.
Founder, Please Call on 9873413937.
Sd/]
RENU SHRIVASTAVA Advocatg
204, Vardhman Taru Plaza, C.U. Block|
Commercial Complex, Pitampura|
New Delhi-110034

PUBLIC NOTICE

My clieri Smit Rekcha Geyal Wie Om
Prakash Gaoyal Ria WZ 631, B-1, Sr
Magar, Sakur Bastl, Delhi-110034,
Fiaraby dieoanadidabared & savarad
al thesr relasons wilh her daughiers
Deepa & Divya fram all moweable
and immowable properties AT
who dieals with tham shall ba af thair
COAT RIS & COnSequencas

Cur elentand har family would nal be
responsible har Se acls, dssd and
things done by them,

Madan Gopal Vachar [Advocate)
Chenp. 234, Cil Wing,
Tis Hazarl Court, Mew Delhi- 110054
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AkarshanTiwary]
Advocate
Chamber No. 8, Ground Floor
B. L. Mishra Adhivakta Bhawan
Civil Court, Civil Lines, Kanpur.

PUBLIC NOTICE

Ba it koot that my cier Sh, Mahabir
Sirgh Sio Late Shi Sukhram Singh
and his wifa St Pushpa Dend RioA-1,
407 Phase-l, J.J Colony, Madanpur
Ehadar, Sarka Vikar, Mew Dedhe =76
(Azdhar card Mo, 2013 5T5E AT40)
have savered thair refafion, debamed
and desinherfed their Balh song
Mr. Banty Yadaw and his wife
(deughiar in law of my dierd) nemey
&mb Pooja and Mr Ladl Kumar
2o Mahablr Singh fom @l ther
moveable and immevahle propertiag,
my clant has no control ovar them. If
anyor cdeals will Ihem in any respect
thien hedshe will himaslfhersel will b
respansiola forthe acliconsaguances)
dr-

MUKESH KUMAR GALITAM
Advocaba [D-4072002)

PUBLIC NOTICE

Information is given to genera
public at large that my clients Mrs
Rajni Gupta, Mrs. Rashmi Garg
Mr. Neeraj Jain, Mrs. Ritu Bansa
are the owners of C-35 G-3 Sury{
Nagar Post Office Chander Nagat
Ghaziabad, U.P.- 201011 by way of
inheritance. Initially, Mr. Pawa
Kumar Jain was the owner through
Sale Deed dated 02/09/2011 Nowj
my clients intend to sell the said
Flat. If any person(s) have any
objection(s) or claim(s) with respec
to the right, title or interest in thg
said property please contact ug
within 07 days from the date of thi
notice on the number & addres
mentioned herein below, failing
which my clients shall not be held
responsible in any manner.
Sd/-
SANJAY SINGH
Advocatg
Ch. No. 64, Fourth Lane
Tehsil Compound
Ghaziabad (U.P.
Mob. No. +91-9810223654
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